
FORM G 
INVITATION FOR EXPRESSION OF INTEREST FOR  

REFORM FERRO CAST LIMITED 
 OPERATING IN CAST IRON & DUCTILE IRON PRODUCTS AT NAUPALA, 

BAGNAN-II, HOWRAH, WEST BENGAL 
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 
 

RELEVANT PARTICULARS 
1. Name of the corporate debtor along with PAN/ 

CIN/ LLP No. 
REFORM FERRO CAST 
LIMITED 
CIN- U27101WB2006PLC112036 

2. Address of the registered office  Naupala, Bagnan-II, Howrah, 
West Bengal- 711303 

3. URL of website www.reformferrocast.com 
4. Details of place where majority of fixed assets are 

located 
Naupala, Bagnan-II, Howrah, 
West Bengal- 711303 

5. Installed capacity of main products/ services  
 

Foundry having annual capacity of 
plant of Cast Iron 50400 MT, 
Ductile iron 32400 MT and 
Austempered Ductile iron 2750 
MT (as per website) 
Factory land 32.98 bighas includes 
16.32 bighas in the name of 
personal guarantor 
 
 

6. Quantity and value of main products/ services sold 
in last financial year 

Turnover for FY 2013-14 Rs. 
87.17 crores 
Turnover for FY 2014-15 Rs. 
23.85 crores 
Turnover for FY 2023-24 – Nil 
As informed to us, factory closed 
since FY 2014-15 

7. Number of employees/ workmen Nil as on CIRP commencement 
date 

8. Further details including last available financial 
statements (with schedules) of two years, lists of 
creditors, relevant dates for subsequent events of 
the process are available at: 

Details can be obtained by sending 
an email to the RP at the email id: 
reformferro.ibc@gmail.com 

   9. Eligibility for resolution applicants under section 
25(2)(h) of the Code is available at: 

Details can be obtained by sending 
an email to the RP at the email id: 
reformferro.ibc@gmail.com 

10. Last date for receipt of expression of interest 21.09.2024 

11. Date of issue of provisional list of prospective 
resolution applicants 

26.09.2024 



12. Last date for submission of objections to 
provisional list 

01.10.2024 

13. Date of issue of final list of prospective resolution 
applicants 
 

06.10.2024 

14. Date of issue of information memorandum, 
evaluation matrix and request for resolution plans 
to prospective resolution applicants 

06.10.2024 

15. Last date for submission of resolution plans 05.11.2024 

16. Process email id to submit EOI  reformferro.ibc@gmail.com 
 

 
Arun Kumar Gupta 

Regn. No. IBBI/IPA-001/IP-P00013/2016-2017/10037 
AFA valid till 30.6.2025 

P-15 Bentinck Street, 3rd Floor, Kolkata-700001 
Mobile: 98301 24481 

E-mail: guptaarunkumar2001@yahoo.com 
 

For Reform Ferro Cast Limited 
Date: 06.09.2024 

 Place: Kolkata 






